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CENTRAL ADMINISTRATIVE TRIBUNA

L,
CP NO0.454/20@' in OA No.988/2002

Hon’bls Smb. Lakshmi Swaminathan, Vice Chairman{J))
Hon’ble Shri V.K. Majotra, Member(A)
Rakesn Kumar _
1/29%, Sadar Bazar, Ds&lhi cantt, .. Patitioner
(Pstiticnar in parson though his counsel is absent)
VEIrSus
1. 5hri 5.C. Tripathi
secretary (Educationj
Ministry of Human RaauUfCE Davalopmant
shastiri Bhavan, New Dalni
2. Prof, Dr. J.5. Rajput
Diractor
National Council of Educational Ressarch & T.a?“i"g
Shri Aurcbindo Marg, New Delhi
3. Prof. Dr., M.5. Khaparas
Joint Director _
Cantral Institute of Educational Tschnology
Shri Aurcbindo Marg, New Dslhi
4, Shri R.B. Azac
Under 5Ss&cretary, CGIET
Chacha Nshru Bhavan
shri Aurcbindo Marg, New Dslhi - Respondadnts

S

{(8hri Saurabh Chauhan, Advocate
ORDER (oral)

By Hon’bls 5mt., Lakshmi Swaminathan, Vice Chairman (J)

CP_454/7002

we have heard the petitioner in GF 45472002 in
datail and lsarnsd counssl Tor r%spandeﬁts15hri Saurabh

Chauﬁaﬁ and perusad the compliance affidavit Tilsad by ths
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(V.K. Majotra)

Swaminathan)

Lakshmi
Vicae Chairman
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